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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 13.07.2022 (WEDNESDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 836 of 

2021 & I.A. No. 

2241 of 2021 

 

Joint Commissioner of State Tax 

Vs. 

Shree Vindhya Cast Coasters Ltd. & 

Anr. 

 

Aaditya Pande  Manish Jha-R2 

2.  Comp. App. (AT) 

(Ins) No. 878 of 

2021 

 

Fortune Graphics Ltd.  

Vs. 

Vineet Aggarwal & Ors. 

 

S.Q. Kazim   

3.  Comp. App (AT) 

No. 168 of 2020  

 

 

Pradhyuman Kumar Dwarkadas Patel 

Vs. 

Bhupendra Dwarkadas Patel & Ors. 

 

Natasha Dhuman  Varsha Banerjee-R1 

to R12 

Milan Singh Negi-R15 

Atul Sharma-R16 

4.  Comp. App. (AT) 

No. 85 of 2021 

 

 

Amarjeet Singh Keer 

Vs. 

Keer Ventures Pvt. Ltd. & Ors. 

 

Pallavi Pratap  Anmol Sinha 

Satwik Verma 

Kshitil Garg-R1,3 4 

Chandra S. Yadav 

5.  Comp. App. (AT) 

No. 26 of 2022 

 

Sirsa Jute Mills Pvt. Ltd. & Anr. 

Vs. 

The Registrar of Companies NCT of 

Delhi & Haryana  

 

Sadapurna 

Mukherjee 

 

   

  For Admission (After Notice) 

6.  Comp. App. (AT) 

(Ins) No. 541 of 

2021 

 

Santosh Ramesh Patange 

Vs. 

Rajiv Chakraborty & Anr. 

 

Subrata Das Fatema Kachiwalla 

Anjali Anchayil-R1 

7.  Comp. App. (AT) 

(Ins) No. 600 of 

2021  

 

DD Real Estate Pvt. Ltd. 

(Holding Company of Forgings Pvt. 

Ltd.) 

Vs. 

Sajeve Bhushan Deora 

(Liquidator for Forgings Pvt. Ltd.) & 

Ors. 

 

Nikhil Kohli Sajeve Bhushan 

Deor 

Devbrat Mitra-R1 

Sumesh Dhawan 

Vatsala Kak-R2 

Rakesh Kumar-R3 & 

R4 
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8.  Comp. App. (AT) 

(Ins) No. 763 of 

2021 & I.A. No. 

2040 of 2021 
 

 

Javed Ahmed 

Vs. 

HDFC Bank Ltd. & Ors. 

Jaspreet Singh Gurmeet Bindra 

Amita Kumari-R1 

Neeraj Sharma-R2 

9.  Comp. App. (AT) 

(Ins) No. 798 of 

2021 

 

 

Delhi Transport Corporation  

Vs. 

Trimax IT Infrastructure Services Ltd. & 

Ors. 

 

Aviral Saxena M. Singh 

Gautam Swarup 

Dipak Vichare 

   

  For Hearing 

10.  Comp. App. (AT) 

(Ins) No. 860 of 

2021 
 

(PH) 

Dilip Ramchandra Mohite  

Vs.  

Edelweiss Asset Reconstruction 

Company Ltd. & Anr. 

 

Anuj Tiwari Somit Singh Smiti 

Tewari Ankita 

SinghaniaR1 

11.  Comp. App. (AT) 

(Ins) No. 859 of 

2021 

 

 

Edelweiss Rural & Corporate Services 

Ltd. 

Vs. 

Citi Securities & Financial Services Pvt. 

Ltd. 

 
With 

Kartik Nagarkatti  Shally Bhasin 

Victor Das 

Nabhavi Agarwal 

12.  Comp. App. (AT) 

(Ins) No. 937 of 

2021 

 

The Karur Vysya Bank Ltd. 

Vs. 

Citi Securities & Financial Services Pvt. 

Ltd. & Anr. 

 
With 

M V Kini  

Mohd. Azeem Khan 

Rajesh Srivastava-R2 

13.  Comp. App. (AT) 

(Ins) No. 20 of 

2022 
 

 

Union Bank of India 

Vs. 

Citi Securities & Financial Services Pvt. 

Ltd. & Anr. 

 

Nirupama Kar  Madhavi Agrawal 

Victor Das-R1 

Rajesh Srivastava-

R2 

 

 

 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                 -sd/-  
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